NEW DELH] BENCH

CA. NO.

PRESENT:

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BE
THE NATIONAL COMPANY LAW TRIBUNAL ON 25.10.2016

NAME OF THE COMPANY: M/s. Sirhind Ciub Limited

SECTION OF THE COMPANIES ACT: 397/398

ORDER

The arguing counsel of the respondent is not present. Re-notify on 22411.2016.
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